
Regd. No. CHD/0093/2015-2017 

Hargana Gouernment Gazette 
EXTRAORDINARY 

Published by Authority 
© Govt. of Haryana 

No. 180-2017/Ext.] CHANDIGARH, FRIDAY, OCTOBER 13,2017 (ASVINA 20, 1939 SAKA) 

BRAN DR 

SATGHTE T FHRET FT 

SfrRgET 

faid 13 dragar, 2017 

T 99/ A2~ ERAmT Ae AR Jar @ aifdfan, 2017 (2017 @1 19) B GRT 9 H IU-RI (3) 

BN TET AR @ WA GRa gh,  eRan & wrouurel, qRug @ RiwRe W, $6e g1, sRATT WYaR, 
JEH T HRT T, AfeRgEe W@ 48 /a2, @ 30 S, 2017 A, amt fFfRad Heea ww 

& anfq— 

e 

SRAT AP, JEHT T BRI A, SRR e 48/ Tad-2, R 30 SF, 2017 H @wee 

¥ g7 < 9 3R SES WrE wfifedt & wwa, Frefaed wa e o sad e gfafedt ) andl, 

s — 

"o | e Rerd § @ ahawdizn whd @ e Rerd &% g fed Hrdra Rerd 
wavdl g i B SmfRe ST T T TE Lol 

<fsfa srere, 
SR g Wi, RA AR, 
JAMEDT AT FRET T | 

(4035)



4036 HARYANA GOVT. GAZ. (EXTRA.), OCT. 13, 2017 (ASVN. 20, 1939 SAKA) 

HARYANA GOVERNMENT 

EXCISE AND TAXATION DEPARTMENT 

Notification 

The 13th October, 2017 

No. 99/ST-2.— In exercise of the powers conferred by Sub-section (3) of Section 9 of the Haryana Goods and 
Services Tax Act, 2017 (19 of 2017), the Governor of Haryana on the recommendations of the Council hereby makes 
the following amendments in the Haryana Government, Excise and Taxation Department, Notification number 

48/ST-2 dated the 30th June, 2017, namely:- 

Amendment 

In the Haryana Government, Excise and Taxation Department, Notification number 48/ST-2, dated 

the 30th June, 2017, in the Table, after serial number 9 and the entries thereagainst, the following serial number and 
entries thereagainst shall be added, namely: - 

“10 Supply of services by the members of Members of Overseeing Reserve Bank of 

Overseeing Committee to Reserve Bank of | Committee constituted by the India.”. 

India Reserve Bank of India 

SANJEEV KAUSHAL, 
Additional Chief Secretary to Government, Haryana, 

Excise and Taxation Department. 
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